FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SAKET PROMOTERS LIMITED OPERATING IN REAL ESTATE ACTIVITIES AT
KOLKATA, WEST BENGAL
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

SL.‘ RELEVANT PARTICULARS

1. | Name of the corporate debtor along with PAN | SAKET PROMOTERS LIMITED

&CIN/LLP No. PAN:AAHCS8974M
CIN: U45201WB2003PLC097210
2. |Address ofthe registered office 46, B.B. Ganguly Street, 1st Floor, Kolkata-700012,
WestBengal
3. | URLof website Notavailable
4. | Details of place where majority of fixed assets | Saket Pearl, 8, Mott Lane, Janbazar, Taltala,
are located Kolkata, West Bengal - 700013

5. |Installed capacity of main products/ services | Residential Flats (Nos.) - 153 (All sold)
[Note: Details pending from CD; to be updated on

receipt.]
6. | Quantity and value of main products/ services | Rs. 10,67,07,700 (As per last audited financial
sold in last financial year statement FY 2023-24)
7. | Number of employees/ workmen NIL
[Note: Details pending from CD; to be updated on
receipt.]

8. |Further details including last available | E-mail us at: cirp.saketpromoters@gmail.com
financial statements (with schedules) of two
years, lists of creditors are available at URL:

9. |Eligibility for resolution applicants under section | E-mail us at: cirp.saketpromoters@gmail.com
25(2)(h) of the Code is available at URL:
10. | Lastdate for receipt of expression of interest | 05.10.2026
11. | Date of issue of provisional list of prospective | 15.10.2026
resolution applicants
12. |Last date for submission of objections to{20.10.2026
provisional list
13. |Date of issue of final list of prospective|30.10.2026
resolution applicants
14. | Date of issue of information memorandum, | 04.11.2026
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. | Lastdate for submission of resolution plans | 04.12.2026

16. | Process email id to submit Expression of Interest | cirp. promoters@gmail.com
17. | Details of the corporate debtor's registration | Status not available
status as MSME
Sd/-
Pratim Bayal

Registration Number: IBBI/IPA-003/IPN02013/2018-2019/12385

Registered Address: Resurgent Resolution Professionals LLP,

2/6 Sarat Bose Road, Central Plaza, 7th Floor,

Date: 21st August, 2026 Room No. 708, Kolkata-700020
Place: Kolkata For Saket Promoters Limited
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